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(l:a) if so, details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDf1STRY 
(SHRI CliARANJIT CHA~L .. \.NA): (a) 
-and (b) The ~Ianaging Director, 
Meghalaya Indust.cial Development 
Corporation, Shillong has been issued 
an Industrial Licence for production 
of " lakh tonnes of Cement Clinker at 
Garo Hills in the State of ~eghBilaya. 

Departmentalisation of National 
Instruments Ltd. 

358. SHRI SATYA SADH~N CHAK-
RABORTY: Will the Minister of IN-
DUSTRY be pleased to st'3.te: 

\a) whether the Ministry of Indus-
try are gOing to departmentalise the 
National Instruments Limited Cal-
cutta, a Government of India Enter-
prise; and 

(b) if so, when, the reasons 3nd 
details thereof? 

THE MINISTER OF STArrE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 

'NOt SiL .. 

(b) Does not arise 

Decision regarding Resettlement of 
Ex-oervicemen 

359. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the MinIster of 
DEFENCE be pleased to ~t'lte: 

(a) whether it is a fact that Gov-
er.nment have taken a lnajor decision 
for the resettlement of ex-servicemen 
in civil life; and 

(b) it so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
C. P. N. SINGH): (a) and (b) The 
'Government have t~ken a nU'llber of 
measure. from time to tiPle for the 

resetilement of Ex-servicemen in civil 
life. One of the schemes approved 
recently is :for providing hOn tne j~ 
Training" to Service persor·ntl during 
the last year of their service in order 
to make them suitable for employment 
in civilian jobs. Tnitially, it is pro-
grammed to train 2,000 Service per-
sonnel every year in various Public 
Sector and Departmental Undertak-
ings. In the light (..f the cXJ:frience 
gained, the extension of the scheme to 
train 10,000 personnel annually will b-
examined. 

Assam Blockade 

360. SHRI G. Y. KRISHNA)J' Wlll 
the MInister of HOME AFF AIBS ~ 
pleased to state: 

(a) whether it is a fact that the 
Assam blockade has hit the tribal 
pqpulation of the States and Union 
Territories of the North .. East more 
than the Assamese against whom it 
Vw as primarily directed; 

(b) whether it is also a fact that 
these States and Union Territories 
which get their rice, salt, sugar and 
other essential commodities from West. 
Bengal and other parts of the country 
suffer because their suppli~s must pass 
through Assam. before it reaches 
them; 

(C) whether the Chief Ministers of 
these States have also approached the 
Centre regarding their difficulties in 
this regard; an~ 

(d) if so, the reaction of Central 
Government thereto? 

THE MINISTER OF STATE I~ 
THE MINISTRY OF HOME P ... FFAIRS 
(SHRI YOGENDR..-\ MAK.\VANA): (a) 
to (d) It is a fact·t}1at the States/l1!'i 
NE region normally get their suppllel 
routed through Assam. T!.le blockad" 
of Assam affected tem'Porarily the 
movement of essential cumn"loditieSi 
However, the prolonged agitation in 
Assam has much more adversely affect 
ed the supply of ~ssential a('\mmodi~eI 
to these States/UTs. The Chiel Min-
iaer. Of the. States aDd UT, Jaa"f' 




